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!Z 3 .. 5 6 7 8 

10 Kerala 35.00 49.50£ ~ 23.86 18.81 20.!Zt-

II Maharashtra 33·25 42•25 .f!l.75 38.25 29.41 3°.5°· 
lIZ Meghalaya 4'2·00 47.00 '4.00 '9.00 18.05 20.97· 

13 Orissa 32•00 50.00 16.go 26.90 25.40 24·90 

14- Pllnjab 31.62 52.90 12.50 IZI.27 17.0 .. 16.35-

15 Rajasthan 38.00 55.00 21.00 25.00 26·49 2".47 

.16 Tamil Nadu 38.00 73.008 14.61 34.00$ 31•06S 28·76*' 

Ii Uttar rad ~  48.00 68.00 18.36 41.36 40•02 37.45-

18 West Bengal 48.00 60.00 35.00 42.00 48.80 45.49· 

NOTE: I. Tit'! ahovi.! a ~ragc rates arc jnc i ~ of ll~l c nrg ~ bat exclu'Iiv,! of l~ctricit  

Duty. 

2, ~ above tatem~nt hu been prcpl.l'cd on t ~ bas:s flf ra.tes and fu('1 SUt·· 
c :lrg ~ reported to CB -\ upto 31-:-1-198., 

R-=RURAL '-. 
U=URBAN 

*·-4!ndicates thlt t ~re is no sep:lrate tariff for puhlic water works. In such ca."Ics the average 
rate hu b?eJl wo!kcd out on t ~ basis of tariff applicable for similar type of consumption, 

£-A'Isuming average connected load between I KW to 10 KW. 

$-An additional levy of 5P/kwh will be charged from the consumers of metropolitan area 
of Madras City. 

@This rate is chargeable for nine months in a year i.e, , no charge will be levied for sllppJy 
dlll'ing th-: m-,nth, of A,riI, A1.Lg'Ust and December each year. 
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Policy formulated and adoptecl at the 
time of rehabilitation or erstwhile 
displaced persollS in Koraput 

8998. SHRI GIRIDHAR GOM-
ANGO: Will the Minister Of SUP-
PLY AND REHABILITATION be 
pleased to state: 

(a) what was the policy formulated 
~d adopted in principle by Govern-
ment of India at the time of rehabili-
tation· of erstwhile displaced person.s 
in Koraput and other tribal districts 
in the country; 

(b) whether guidelines were issued 
to the Dandakaranya Development' 
Authorities by his Ministry from time 
to time to follow the policies; 
(c) if so, the guidelines issued and 

t ~ steps taken by the authorities to 
nnplement the policies in these areas; 
and 

(d) the new concept pollcy or pro-
grammes under consideration of his 
Ministry, if any, keepilllg the overall 
picture Of the PDAs? 

. THE MINISTER OF STATE IN 
THE MINISTRY OF SUPPLY AND 
REHABILITATION (SHRI BHAG-
WAT JHA AZAD): (a) to (e). 'The 
Danddkaranya Development Autho-
rity was set up in 1958 for the effec-
tiVe and expeditious execution of the 

Zane of the Dandakaranya Project 

Malkangiri 

scheme to resettle displa.ced pe":'sona 
from 'former East Pakistan in Danda-
karnaya ail'ea comprising Bastar Dis-
. trict of Madhya Pradesh and' Koraput 
District of Orissa and for integrated 
development Of this area with parti-
cular regard to the promotio 1 of inter-
ests Of the area's tribal l ~ulation  

The Dandakaranya Development 
Authority has since then been lmple-
menting these objectives; 

(d) There bas not been any new 
concept, .policy or programme under 
our conslderation iu'l regard to the 
objectives of the Dandakaranya Deve-
lopment Authority. 

Sub-Division and Blocks of Koraput 
Covered by DandakaraDYa 
Development· AuthOrity 

8999. SHRI GIRIDHAR GOMANGO: 
Will the Minister of SUPPLY AND 
REHABILITATION be pleased to 
state: 

(a) total number of Sub-divisions 
and Blocks covered by the Danda-
lmranya Development Authority in 
Koraput district of Orissa; 

(b) what is the tribal population 
and rehabilitated population in each 
Block; and 

(C) funds provided for D.D.A. 
Koraput in the Five Year Plans since 
the stBTting of the Authority and 
money spent on tribal development 
from that fund? 

THE· MINISTER OF STATE IN THE 
MINISTRY OF SUPPLY AND RE-
HABILITATION (SHRI BHAGWAT 
JHA AZAD): (a) The lnfoJ;'mation is 
given below: 

--------------.-------------------Blocks 

, Malkangiri, 
Korukonda, 
P.odia, 
Kalimela. 

Um'!l'kote, 
RJligarh, 
Dabugaon, 
Jhor-igaon. 

~  

S\lb-division 

Malkangiri 

Nowrangpur 

Jeypore 

--------------------------------------------------_.------




